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Projects Financed by Warld Bank in Latin

American Countries

2332. SHRI N. K. SOMANI : Will
the Minister of FINANCE be pleased to
state :

(a) whether it ic a fact that conditions
governing tenders for projects financed by
the World Bank in Latin American coun-
‘tries stipulate that only aid-giving countries
are entiled to submit such tenders ;

(b) whether it does not come in the
way of Indian companies submitting that
tenders for many development projects in
Latin American countries ; and

(c) the steps proposed by Goveroment
to get these conditions waived through the
World Bank ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) No, Sir. The
World Bank has pegotiated joint financing
arrangements with developed countries for
projects in certain Latin American coun-
tries.

These joint financing arrangmeats are,
however, not expected to supercede the
World Baok’s normal procedures for pro-
curment of goods oa the basis of interna-
tional competitive tendering in which all
member countries can participate. If the
successful tender happsns to come from any
of the countries with whom joint finaucing
arrangemen's have been concluded by the
Bank, that country with the lowest tender
will have to work within the framework of
the arrangement. If a tenderer from a
developing country had made the lowest
evaluated bid, the deveioping country
would not be called upon to work under
the joint financing arrangements and the
contract would be financed out of the
Bank loan for the project in the normal
course.

(b) and (c). Do not arise.

New Hospitals in Kerala State

2333. SHRI  MANGALATHUMA-
DAM : Wil the Minister of HEALTH
AND FAMILY PLANNING AND

WORKS, HOUSING AND URBAN
DEVELOPMENT be pleased to state :

(a) the number of new hospitals pre-
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posed to be opened in Kerala during the
Fourth Plan period ;

(b) whether the State Government has
approached the Central Goverament for
certain additional financial aid for the deve-
lopment of certain clinics ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OE HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B. S. MURTHY) : (a) Itis proposed to
start two paediatric hospitals, one each at
Ernakulam and Kozhikode. It is also
proposed to add three thousand more beds
in various hospitals and to comstruct at
least ten payward rooms in each Talug
Hospital and tweaty more in District and
other major hospitals. Construction of
District  Polyclinics for accommodating
outpationt departments in certain District
Hospitals on modern lines is also to be
taken up during Fourth Plan Perlod.

(b) No.
(¢) Does not arise.

later-State Water Dispute between
Madras and Kerala

2334. SHRI MANGALATHUMA-
DAM : Will the Minister of IRRIGA-
TION AND POWER be pleased to state :

(a) the latest position with regard to
the Madras-Kerala Inter-State Water dis-
pute ; and

(b) the action taken to solve it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHR1I SIDDHESHWAR
PRASAD) : (a) and (b). The matter was
discussed with the Chief Ministers of
Kerala and Tamil Nadu on 21.12.1968 at
Madras. Some suggestions have been put
forward for resolving the dispute. These
are under examination by the States and
are expected to be finalised at the mext
meeting to be held shortly at Trivandrum.

Indian Accounts in Swiss Banks

SHRI HARDAYAL
DEVGUN :
SHRI INDRAJIT GUPTA ;
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SHRI R. K. SINHA ;

SHR1 VALMIKI1
CHOUDHARY :

SHRI R. R. SINGH DEO :

SHRI C. K. CHAKRAPANI :

SHR! K. ANIRUDHAN ;

SHRI JOYTIRMOY BASU :

SHRI D. N. PATODIA :

SHRI S. M. BANERJEE :

Will the Minister of FINANCE be

pleased to state :

(a) whether Government investigated
into the cases of prominent Indians and
businessmen having their accounts in the
Swiss banks ;

(b) if so, the details thereof ; and

(c) the action taken by Government in
the matter ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) to (c). No inves-
tigations are possible as we are informed
that the Swiss banks and the Swiss Govern-
ment  continue to maintain  complete
secrecy in such matters and have not agreed
to disclose details to any foreign govern-
ment.

Fertilizer Factory At Paradcep, Orissa

2336. SHRI CHINTAMANI PANI-
GRAHI :  Will the Miuister of PETRO-
LEUM AND CHEMICALS AND MINES
AND METALS be pleased to state :

(a) whether decision has been taken for
setting up a fertilizer factory at Psradeep
in Orissa ;

(b) if so, the name of private party
whom the Orissa Government have spon-
sored for this purpose ;

(c) the details of the concessions which
the Siate Government have agreed to
extend to this private business house ;

(d) whether the details about the feed-
stocks and other related matters in con-
nection with this factory have gone into ;
and

(e) if so, details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS, AND MINES AND
METALS (SHRI D. R. CHAVAN): (a)
and (b). M/S Sahu Jain Ltd. Calcutta have
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submitted a proposal for establishing a
fertilizer project at Paradeep. The propo-
sal envisages import of ummonia and phos-
phoric acid for some years. The metter is
under examination and no decision has yet
been taken.

(c) The State Government are willing
to give adequale facilities :n the shape of
land, power, water etc. to M/S Sahu Jain
Ltd.

(d) and (e). As stated above, the matter
is still under examination.
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